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R.,B.Singh iseansasesssavasseansesssissAPPLicant,
Vg
Unien Of India eetsaccsssssssssscancscse RESpPRdents,

18,9.91
i
Hen, Mr., Justiee., U.C.Srivastava V.C.

S

H.‘. Mr. A.B.G.rthi AM,

Learned eoumsel for the respendents states S

that the applieatiom has beceme infruct“‘m’?*?

The learned counsel for the applieamnt agrees teo this .

: The T.A. is DISMISSED as infruetoss.’ .
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